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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 20th March, 2025

S.0. 1641(E).— In Exercise of Power conferred under clause 7A of Section 2 of the Railway
(Amendment) Act 2008 ,the District Land Acquisition Officer /Aurangabad, as nominated by State
Government, is hereby authorized as Competent Authority to perform the function of such authority under
the said Act in the area of the Special Railway Project “New line between Aurangabad Terminal To
Anugrah Narayan road (12.906 km)”. in the District of Aurangabad, Bihar State with effect from the
date of publication of this notification in the Gazette of India.

[F. No. ECR-HQ0/CONS(CORS)/357/2025]
RAMSHARAY PANDEY, Chief Administrative Officer/Con/South
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